o/ Ph. 0532—2569727

% &R Brafer S v vguer R 9

¢ REGIONAL OFFICE U. P. POLLUTION CONTROL BOARD
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Awas Vikas Parishad Colony, Sector-10, Scheme No. 3, Ihunsi, Prayagral
g-@: roallahabad@uppeb.com :

ol €0.40.0203.. / A~ 2G 3> /ool e S22
To, '

The Registrar,

The National Green Tribunal

Principal Bench,

New Delhi

E-Mail- judicial-ngt@gov.in & ngt.filling@gamil.com,

Subject:- Compliance of direction issued by Hon’ble National Green Triburlalfn
Original Application No. 1028,/2018 Ayodhya Prasad Versus State of U.P. &Ors. 111
order dated 24-05-2019.

Sir,

With reference to the above subject mentioned above, this is to inform you that
in compliance of order issued on 24-05-2019 by Hon’ble National Green
Tribunalin Original Application No. 1028/2018 Ayodhya Prasad Versus State of
U.P. & Ors. The compliance report is submitted for your kind perusal and
necessary action please.

Your Sincerely

b
. ESingh)

Regional Officer
Copy to:-

=1

. Member Secretary, U.P. Pollution Control Board Lucknow for information.
2. Sri Pradeep Misra, Advocate Hon'ble Supreme Court/NGT, New Delhi for
perusal and necessary action please.

Chief Law Officer, U.P. Pollution Control Board Lucknow for information.

4. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board

Lucknow for information. /

Regional Officer

L
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A ltem No. 09 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1028/2018
(M.A. No. 1725/2018}

Ayodhys Prasad Applicant(s]

Respondentis]

YVersus
Staie of UP. & Ors.

Date of hearing: 05.12.2018

CORARM: HONHLE MR JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON

HON'BLE ME. JUSTICE 5.F. WANGDI, JUDICIAL MEMEBEE
HON'ELE MR JUSTICE K. RAMAERISHNAN, JUDICIAL MEMEBEER
HONBELE DE. KASIN NANDA, EXPERT MEMBER

For Appiicantisk Mr. Santesh Chouhes and Mr. Varsal Joshd,
Advorates

For Respondents (=i

Gnmmmth&apphmhmmagﬂ:naluwmﬂnunfbﬂtkkﬂl

nf‘M,fs Armand Bnt!s Ficid, Eum Mai E]:mn‘a.hn Ka]:wapur, District
- Fatd:lpm- iliegally, in violation of Uttar Pl‘ilﬂﬂl‘i Brick Kilns (Siting
I_ Gntﬂ'm for, E.s:tahhshmmtj E.ui.r:a, 2012 tu:ui .Fu.r {Prevention and
Cuutml nl' Puﬂuuﬂn] Ar:T_, lEIEl Lucﬂil]:m is ‘wrthm 100 meters fom
1n]:|.a.hrtat1nrl F:tﬁlemﬂﬂnﬂpmhhwﬂtﬂ'mhmnguggﬂ
We du-:::l a Joint Enmmrltnﬂ nf Dns‘l:nt.t Magistrate Fatehpur
and Uttar Pradesh Pollution Cantrol Board (UPPCB to look into the
matter and take appropriate action in accordance with law within
one month from the date of receipt of copy of this order.
UPPCE will be the nodal agency for compliance of this order
and taking follow up action.
The application is disposed of.
A copy of this order be sent to UPPCB for compliance by e-
el

-
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The spolicant is also given liberty to furnish set of papers 1o
UPPCE.
wﬂmmmhmmm&mbﬂwr
mail at net.filipg@email.com.
List for consideration of report on 28.02.201%.

Adarsh Kumar Goel, CP
EFP" wﬂng i‘ 2 m
K. Ramakrishnan, JM

Dr. ﬁng‘:u Nanda, EM

2
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W/ /ﬂjpz/@_ﬂ;%/ﬁf (Q#g;iij;ADELSH POLLUTION CONTROL BOARD

Ref. NO ....oommmmoreerssasas Dat;‘;?‘g:%/ff
X #, Gofrae
T IR Be wiee,
W T v HANAI,
e TYE—TRITR |
= S e e, I8 W A, wovang, wiER @ ey vy afgRf
AR Y o @ e )
Wy B

i s e Pies, W T X, FRAR, BAER @ feg g (e FERer aun
Frian) siffra 1081 @ a7 31-v & WREFT & ot Rers 25012019 3 W T Ry
A H ol ¥

w10 sy BRa o # Afra shogo Wo 1028 /2018 # AT 24.052019 @Y wiie amdw
@ G a9 fr=raq ".... In response to the order dated 05-12-2018 requiring the District Magistrate,
Fatehpur, Uttar Pradesh and the UPPCB to furnish a report about the allegation of operation of brick kiln by M/s
Annand Brick Field, a report has been filed stationg that the brick kiln in question has been closed under Section 31-
A of the Air (Prevention and Control of Pollution) Act, 1981 as it was found to be operating illegally, However, it is
not clear as to what steps have been taken for recovering compensation for causing pollution.
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Nagar Migam }3a direcison for CCRP ‘,:2}
T.C.-12 V¥, Vibhuti Khand, Gomti Nagar,

24, fafer @S, el TR,

a0 -1 Lucknow - 226 010
- 226010 Phone : 0522-2720828, 2720831
& qu . 0522-2720828, 2720831 Fex  :0522-2720764, 2720676
7 0522-2?20?54, 2720676 ' E-mail :info@uppch.com
- info@uppcb.com . Website : www.uppcb.com
g—rﬁa ‘ e “nrl"h Frm . i

Scanned by CamsScanner



